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Copy to:

With reference to the above, I am directed to inform you that you have beengranted civir vacation w.e-f , 22.12.2024 to 31.12.2|,24, arong with station teavepermission, with the officiar vehicr., at own cost, from the morning of 22.,12024till the morning of o2'01.202s. The Additionat oistrict & sessions ;udge, Goarpara, in herabsence, the chief Judiciar Magistrate, Goarpara and in his absence, the in-charge of the clM,Goalpara will remain ln charge of your Court and Office during your absence.

TH E GAU HATI H IGH oURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No. HC.vu-38/20221 12143 I A

Smti Jayashree Bora,
It. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri J.M. Barman,
District & Sessions ludge,
Goalpara.

)\
Dated Guwahati the 6 DmB, 2029

Civil vacation.

Your letter No. DIG/5857 dtd. 77.t2.2O24.

Yours faithfully,
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JT. REGTSTRAR rurcrrANcE)
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,l,.Jhe?rincipal 
Accountant General (A&E), Beltola, Guwahati for information

\/z. rne pro]ect Manager, Gauhati High Court, Guwahati.
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